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No. LGL.260/2022119.-1\e following Act of the Assam kgislative Assernbly which

received the assent of the Honble Governor ofAssam on 9th February, 2023 is hereby published

for general information.

ASSAM ACT NO.VIIOF2023

(Received the assent of the Governor on 9th February, 2023)
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Preamble
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savings

Ali
ACT

to repeal the Public Gambling (Extension to Mizo District) Acr,

1962.

Whereas it is expedient to repeal the hrblic Gambling

(Extcasion to Mizo Disriq) AcL 1962:

It is hereby enacted in the Seventy-third Year of the

Republic of lndia as follows:-

I. (l) This Act rnay be called the Public Gambling
(Extension to Mizo DistricO RePcaliry) Act, 2022'

(2) It exrcods to the whole of the State of Assam'

(3) It shall come hto folco at onc€'

Assrm Act
No. xlll of
1952

As!.E Act
No. XIII of
t962

2. (l)

(2)

The Public Gambling (Extension to Mizo District)

Acl" lg62,to the extent relating to tle State of Assam

is hereby repealed

Notwithsanding such rep€al under section 2, the

validity or effCt or consequence of anyhing already

done or sufered or any right, title, obligation or

liabiliry already acquired. accrued or incurred or any

,"*"ai ot proceeding in respect of any such. tight'

,i t", oUtig"tioo o, ii"bility or penalty, claim or

derrand ac. alroady enforced under the Act so

repealed, shall be deemed to have been validly done

oi t k o or passed under tlre eorresponding

provisions of the Act" so repealed'

CEETANJALI DAS SAIKIAg

Secretary t,o the Govemme'lrt ofAssam,

Legislative De,parmen! Dispur, Guwahati-6.
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